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CP No. (CAA) 49/ALD/2017

Advocate, Shri R.P. Agarwal for the petitioner company.

Arguments in respect of clarification are heard. Petitioner counsel

i< directed to file a memo of better particulars by 19" September,

2017.
The matter be listed on 19" September, 2017
Dated:13.09.2017 Shri H.P. Chaturvedi, Member (Judicial)
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